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S h ri D am ani: M ay I  know  w h e th er 
th e re  is sh o rtage  of su lp h u r in  th is 
co u n try  an d  because of th a t  th e  p rice  
of su lp h u r has sho t up  abnorm ally?  
If  so. w h a t efforts a re  be ing  m ade by 
th e  G o v ernm en t to  im prove th e  s itu a 
tion?

S h ri M anubhai S hah : I t  is t ru e  th a t 
th e re  is a  sh o rtage  of su lphur, w hich 
is a  m ost im p o rtan t com m odity. T h e re 
fore, w e  a re  t ry in g  to  see th a t th e  
ac tu a l users, th a t is, th e  m an u fac tu re rs  
get i t  a t reasonab le  p rices from  the 
estab lished  im porters.

In d ian  T rad e  D elegation

*1833. S h ri K u m a ran :. W ill th e  
M in ister of C om m erce an d  In d u stry
be p leased  to  s ta te :

(a ) w h e th e r th e re  is a p roposal to 
send a T rade  D elegation  ab ro ad  to  
po pu larise  coir p roducts;

(b ) if  so, w h e th e r th e  a rran g em en ts  
fo r  th e  sam e h av e  been  finalised; and

(c ) th e  nam es of th e  cou n tries  w hich 
th e  D elegation  proposes to  v isit?

T he M in iste r of In d u s try  (S h ri 
M an u b h a i S h a h ): (a ) Yes, S ir.

(b )  an d  (c ). T he ten ta tiv e  p roposal 
is th a t  th e  d e legation  m ay  v isit th e  
U n ited  S ta tes, C anada  a n d  th e  U n ited  
K ingdom , b u t th e  a rran g em en ts  have  
n o t y e t been  finalised.

S h ri K u m a ran : T he decision to  send 
a de legation  to  th e  fo re ig n  cou n tries  
w as tak e n  b y  th e  C oir B oard  in  
S ep tem b er 1958. W hen  th e  p roposal 
w as p laced b e fo re  th e  G overnm en t, 
th ey  postponed  it b y  say ing  th a t  th e  
po litica l s itu a tio n  in  th e  M iddle  
E aste rn  co un tries w as n o t p rop itious.
In  v iew  of th e  fac t th a t  th e  question  
o f sen d in g  a  de legation  to  th e  fo reign

cou n tries  fo r  til ls  p u rpose  is  vwry 
u rg en t, m ay  I  kn o w  w h e th e r  G o vern 
m en t w ill ta k e  Im m ediate  step s fo r  
finalising th e  a rran g em en ts  b e fo re  th e  
po litica l s itu atio n  in  th e  M iddle E ast
e rn  cou n tries  once again  becom es 
w orse?

S h ri M anubhai S h ah : I t  is t ru e  th a t  
a t  one stage  w e  could  n o t accep t th e  
recom m endation  o f th e  C oir B oard, 
because  of th e  fo reign  exchange con
sideration . W e again  reco nsidered  th e  
m a tte r  a t  th e  las t m eeting  of th e  C oir 
B oard  an d  w e h av e  decided  to  send  
th e  delegation  im m edia te ly  an d  I  
th in k  w ith in  a  m on th  o r six  w eeks a 
de legation  consisting  o f fo u r  people 
w ill be  leav ing  th is  country .

S h ri V asudevan  N a ir: M ay I k n o w  
w h e th e r th e  p ersonnel of th e  de lega
tion  h a s  a lre ad y  been  finalised?

S h ri M anubhai S h ah : Yes, m o re  o r 
less. T h ere  w ill be  th e  C h a irm an  of 
th e  C oir B oard , a  re p re se n ta tiv e  of 
th e  coir trad e , a re p re se n ta tiv e  of 
e x p o rte rs  of co ir m an u fac tu re  an d  one 
coir businessm an  w ho can assist them  
in finding o u t th e  re a l p o ten tia lities  
fo r th e  ex p o rt m ark e t.

S h ri V asudevan  N a ir: M ay I  know  
w h e th e r an y  re p re se n ta tiv e  o f th e  
w o rk e rs’ o rgan isations w ill be  included  
in  th is delegation?

S h ri M anubhai Shah : No. S ir. T h is 
is a  de legation  fo r p u re ly  finding o u t 
th e  foreign  m ark e ts  a n d  I hope th e  
hon. M em ber w ill ag ree  th a t  no 
w o rk e rs’ rep re sen ta tiv e  is re q u ire d  fo r  
th a t  purpose.

T ea  E x p o rts  to  U .K.

*1835. S h ri D a ljit  S ingh: W ill th e  
M in ister of C om m erce a n d  In d u s try
be p leased  to  s ta te :

(a )  w h e th e r  i t  is a  fa c t th a t  In d ia  
is losing  its m ark e t fo r  tea  in  U n ited  
K ingdom ; a n d

(b )  if  so, th e  reasons th e re fo r?

T h e  D ep u ty  M in ister of Commerce 
a n d  Ip d a s try  (S h ri 8 a tfsh  Chandra):

(a )  a n d  (b ) . T h e re  a re  fluctuations
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in our exports to U.K. as in our total 
exports. There is no firm trend to 
show that our tea exports to U.K. are 
declining.

Shri Daljit Singh: May I know the 
quantity of tea exported to the United 
Kingdom during 1956 and 1957?

Shri Satish Chandra: The quantity 
exported during 1956 was 36,54,00,000 
lbs. But the quantity that reached 
U.K. during the same year was only 
about 30 crores lbs. On account of 
the Suez crisis, the shipments were 
perhaps held on the way.

Shrimati Parvathi Krisbnau: May I
know.........

tea to tnose countries and get mt>ucu- 
nery for the benefit of our manufac-
turers?

Shri Kanuugo: The information ol 
the hon. Member is not quite correct.

Shri P, C. Borooah: Is it a fact that 
our direct export of tea has been sub-
stantially cut down?

Shri Satish Chandra: It has not
been cut down. There has been some 
fluctuation. The overall exports dur-
ing 1957 were slightly less as com-
pared to. But the average exports 
from India are almost at the same 
level as the average of some previous

Shri Yajnik: What about the figures 
for 1957?

Shri Satish Chandra: In 1957 the 
quantity exported was 30,38,00,000 lbs. 
and the quantity that reached U.K. 
was 34,85,00,000 lbs.

Shrimati Parvatlii Krishuan: In view 
of the fact that the East African com- 

 ̂petition is growing, may I know 
whether discussions are going on about 
the tea agreement and, if so, at what 
stage is it?

The Minister of Commerce (Shri 
Kanungo): Yes, negotiations for
renewal of the tea agreeiment are 
going on.

Shrimati Parvathi Krishnan: This
answer was given two months ago. 
We want to know at what stage the 
matter is and what is the possibility 
of an agreement being arrived at in 
a short time?

Shri Kanungo: There is not very
much hope, because the other parties 
are not agreeable. But we are con-
tinuing our efforts.

Shri Joachim Alva: In a few of the

» European countries very inferior 
variety of tea is being used and some 
of those countries, specially in Eastern 
Europe, have made offers to us of 
machinery on long term basis. May I 
know whether any efforts have been 
made to sell the average varitty of

Shri C. D. Pande: May I know
whether Government is aware of the 
trend in recent months, that is, for 
the first three months of this year, 
the export of tea to U.K. has gone to 
40 per cent, of the last year’s level? 
For example, in February last year 
we exported tea worth £  8 million 
whereas this year it was only £  3 mil-
lion. Is Government going to consider 
the possibility of increasing the export 
of tea to U.K., which is our most 
important customer?

The Minister of Commerce and 
Industry (Sliri Lai Bahadur Shastri):
I cannot exactly say whether the 
figure just now mentioned by Mr. 
Pande is correct. But there is no 
doubt that the position during the last 
two or three years has not been very 
unsatisfactory. The position has al-
most remained the same. There have 
been fluctuations, no doubt. But, yet 
we should not feel complacent about it, 
because the other countries are com-
peting, especially Ceylon and East 
Africa. So, we have to make a special 
effort. We propose to send a delega-
tion to some countries for propagating 
the use of tea and I hope that that 
delegation will succeed in that matter. 
In U.K. specially, we propose to 
appoint a few officers of ours to help 
in increasing our export. That is the 
only step which we can take at the 
present moment.
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Bhci B a lak riah n an : I s  i t  *  fa c t th a t  
p ro p ag an d a  is  done on ly  th ro u g h  th e  
In te rn a tio n a l T ea B oard  since  o u r  
cou y  h as  no p ro p ag an d ist o t its  ow n 
to  popu larise  o u r  tea?

S h ri L a i B ah ad u r S h astri: W e w ere  
a  m em b er of th a t B oard  b u t w e  a re  
n o  lo n g er i ts  m em ber a n d  w e w an ted  
to  u n d e rta k e  th is p ro p ag an d a  w ith  th e  
co-opera tion  o t C eylon. W e w arn ed  
to  h av e  a  jo in t p ro p ag an d a  done, o u t 
som ehow  th e  C eylon G o v ern m en t is 
n o t w illin g  fo r t h a t  H ence w e p ro 
p ose to  tak e  step s u n ila te ra lly .

S lu t Liladhar Kotoki: M ay I  k now  
w h e th e r  th e  G o v ern m en t a re  aw are  
th a t  because of m an y  co un tries p ro 
d ucing  tea  a n d  com peting w ith  o u r  
tea  ex p o rts  th e re  a re  certa in  in te res ted  
p a r tie s  w ho m ig h t b e  try in g  to  
d e te rio ra te  th e  q u a lity  o f o u r tea  
w h ile  p rocessing  it  lo r  th e  e x p o rt 
m ark e t?

S h ri S a tish  C h an d ra : T h ere  is no 
appreh en sio n  of such  a  th in g  Happen
ing. A s fa r  as w e k n o w  ev ery  effort 
is be ing  m ade  in  In d ia  to  im prove th e  
q u a lity  of o u r  tea.

S h ri H em  B arn  a : M ay I know  if  i t  
is a  fa c t th a t levy  of a  u n ifo rm  d u ty  
on  tea  reg ard less  o t q u a lity  an d  price  
on acco u n t o f w h ich  com m on tea, is 
fac in g  difficulty  w h ich  constitu tes  60 
p e r cen t, o f th e  In d ian  p roduction , is 
o ne of th e  fac to rs  responsib le  to r  tb e  
fluctuations o f th e  m a rk e t in  U.K.?

S h ri S a tish  C h an d ra : T he hon.
M in iste r h a s  an n o unced  in  th is  H ouse 
th a t  th a t  asp ec t is u n d e r  considera tion  
a n d  it  is  ex p ec ted  th a t  G ov ern m en t 
w ill b e  ab le  to  a r r iv e  a t  a  decision 
a t  n o t a  d is ta n t date .

S h ri  D am an i: M ay  I  k n o w  as to  
h ow  o u r  e x p o rt figures o f Ja n u a ry , 
F e b ru a ry  a n d  M arch , 1958, com pare  
w ith  th e  figures to r  Ja n u a ry , F e b ru a ry  
an d  M arch  19S7?

S h ri S a tish  C h an d ra : T h e  figu res 
to r  1958 a re  n o t y e t availab le . T h e re 
fo re  i t  is difficult to  d ra w  a n y  in fe r 
ence. M ost of o u r  tea  to  th e  U n ited  
K ingdom  is ex p o rte d  on consignm en t
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basis a n d  th e  a c tu a l au c tlo as tofee
p lace  m u ch  la te r. Even i t  any teas 
h av e  been desp a tch ed  d u rin g  the last 
m o n th  o r so, th ey  w ou ld  n o t bav*  
a rriv e d  in  th e  U n ited  K ingdom . Th**»* 
figures w ill be availab le  a f te r  some 
tim e.
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A n  Hon. M em ber: In  E ng lish  also.

S h ri A  C. Joah i: T h e  ex ac t scope 
an d  con ten ts of such  a  collection  a re  
s till  u n d e r  discussion.
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